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CENTRAL ADMINISTRATIVE TR IBUNAL .- ‘ i

BﬁNGRLURE BENCH, BANGALORE

ORIGINAL APPLiCATIUN ND.B24/1993

WEDNESDAY THIS THE FIFTH DAY OF OCTOBER,1994

MR, JUSTICE P.K. SHYAMSUNDAR VICE CHAIRMAN

MR. T.V. RAMANAN MEMBER (R)

- -— e

1, S,.Pappa Saratha Thanga Leelf,
W/o K. Vijayakumar,
Nursing Sster,
Office of the Railvay Hospital,
‘Yelahanka,
Wheel & Axle Plant,
Medical Department,
Southern Railvay,
Bangalore

2, Smt, Parimale Rani
W/o Mr, G. Mahil,
35 years, Nursing Sister,
Office of the Railway Hospitel,
Wheel & Axle Plant,
Medical Department,
Yelahanka, '
Bangalore = 64 Applicants

( By Advocate Shri S. Ranganatha Jois)
Ve

-1, Chief Personnel 0Officer,
Southern Railuway, '
Madras = 3

2. The GCeneral Manager,
Wheel & Axle Plant,
Personnel Branch,
Yelahanka, Bangalore=64

3. The Chieflpersonnel Officer,
Wheel & Axle Plant,
Yelahanka, Bangalore-64

4, Smt,C, Lilly Bai,
Nursing Sister, Railway Hospital,
Wheel & Axle Plant, ' o
Yelahanka, ~
Bangalore-64 , \

5. Smt, Barbara Norcnco,
. Nursing Sister,
Railway Hospital, Golden Rock,
Tiruchi

6., Smt, Sharadamma, .
Nursing Sister, Railway Hospital
Mysore Respondents

( By Advocate Shri AN, Venugopal)
for R-1 tc 3
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that the represent¢tions made by all the applicants

herein ccmplalnlnghthat their p081tlon in the

seniority list has been wrpngly relegated are still

pending consicderation by the Department. The
!

Department informé us that the representations could
I

not be disposed ok due toj the pendency of .these

applications, 1Iff wvhat ig stopping the Department

from disposing oﬁ the representations in question
is the pendency bf these|applications, we direct
these appllcatlons shall| stand disposed of finally

he Department to dispose

‘ﬁ'bf>simultaenously the re¢presentations made by all

the applicants hereln. Same to be done within

u }hree months frbm the date of receipt of a copy of

‘Nf’// this order. Cdnsequen on the disposal of the

representatlon$ referred to supra, the Department
1

is also directéd to publish a final seniority list
of Staff NurseS Medicall Branch in the Southern

Railways, Thé order isposing of the representctions

to be Furnish%d to the applicants, The said order

™ E COPY will contain fa'n objective disposal and not a mere

ﬁg cryptic ttatement indicating some disposal with some
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